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FawM/ Dated: 22"6 November 2019
ORDER

There shall be Special Bench at New Delhi [mm 25 1 1,2019 I0 29.11.2019 tn emend \he
munels [med befom‘ Justice (Rad) Rayssh Baud Khare, Vlcnlbcr LJudAcml) and Ms Sun-ma
Purka) aslhn. Member (Technical). The Special Bench bhall comprise of:

SE: 11 chh at VCLT Mu n nun V

1. Slui Abni Ranian Kumal Sinha. Member (Judicial)
2 Ms Sumita Purkdy‘smhu.MemhmTechmcm)

Th: Commutiun urBench is as per secunn 4l‘) (3) othc Companies Au. 2013
This h m parlml mud canon aforder Mum number daled 25.71019 from 25 I 1,2019

w 29.112010onh.
This issues with me appvoval ofHon'blc Pmsidcm, \JCL r

(Shh m a)
Regmrar, NCL'I

Cop} m -

P s w [Inn‘ble President, National Company Law mummy MW Delhi.
Ilon‘ble Members, National Company Lav, lribunak

3. Officers of Nafional Company Law 'l'ribunal, Principxl Bench New DeWi/Knlkalm Munxbai/
Chennm'Alnnedabxd’AlmhnbadBengaluru Chmdigam’Guwuh‘ y’IlydewbudJaIpur
Cunawk/Kochx Amalamu.

4. rs m Joint Seaman. {Sh (3)anc<hwarKumm singmMimsm ornamentsAmirs, New
Delhi

5. NCLI “ch <i1c’ Mm» Board.
6. The [nsmmc of charmed Accounmms of man, 110, New Dclhi
7. 11m lnsKimlc m‘t'umpmu) Secrel'anes 01' Indm. IFS]. Home 22. luslituuonal Area. Lodln

Roatt \lcm Delhi 7 1 NW)?
8. Th: Insumk: 01‘le Accountanls anndia. CMA Bhuu'du. 3 Immmmnal Aves“ LodhA Roads
rm new; mom

9, Cnrpnralflkm Adviser.158,Basamlinclave.PalamRoad,New DEW-”7110057.

10 Taxman Alhed Seruces Lm . 5s) 32. 1\cWmm Road. Delhi,
11.1hc A11 1ndln Reponcx P\1.L1d . 3 I-D. '8' Block 1.761111 High Conn. ]\Cw Delhi
12. Bar Council New Delh|N1umbm


